IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JULY, 2025

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.G: WHDOmEARES BAL:INOCE FB n: s8] TOTAL] FB| DB _ sB TOTALIBALANCE
MAIN CASES:- 01.07.2025 31.07.2025
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 14839 0| 11 210 221 O 3 27 301 15030
2 CIVIL SECOND APPEAL a862] of 0 62 62 o o 99 99| 4825
3 EXECUTION FIRST APPEAL 108 of O 4 4 o o0 3 3 109
4 EXECUTION SECOND APPEAL 23l of O 0 of of 0 0 0 23
5 CIVIL MISC. APPEAL 35600 0 114 557 671| 0] 201| 404 605] 35666|
6 CIVIL REVISION 763 0 0 41 41 0 0 84 84 720
7 CIVIL REVIEW 856| 0 4 15 190 of 2 43 45 830
8 INCOME TAX REFERENCE of of o 0 of of o 0 o o
9 OTHER TAX REFERENCE 106] O 1 0 1 O 1 0 1 106
10 TAX CASES 0 0 0 0 o O 0 0 0 0
1 CUSTOM APPEAL 231 0 3 0 3] O 0 0 0 26|
12 INCOME TAX APPEAL 412 0 7 0 71 0 6 0 6 413
13 WEALTH TAX APPEAL of of o 0 of of © 0 0 0
14 SALES TAX REVISON 7471 0/ O 11 11 of o0 1 1 757
15 TESTAMENTARY CASES o O 0 0 o 0 0 0 0 0
16 COMPANY PETITION 6f of O 0 of of O 0 0 6
17 COMPANY EXECUTION PETITION of of O 0 of of © 0 0 0
18 COMPANY APPEAL 6| of O 0 o of o 0 0 6
19 COMPANY APPLICATION 143] 0 0 4 4 0 0 75 75 72
20 COMPANY SUIT 15| 0 0 0 0 0 0 0 0 15
21 COMPANY LIQUIDN. CASES 331 0 0 0 0 O 0 0 0 33
22 ELECTION PETITION 9 0 0 0 o O 0 0 0 9
23 SPECIAL APPEAL (CIVIL) 321 o 1 0 1 of o 0 0 33
24 SPECIAL APPEAL (WRITS) 2672] 0| 186 0 186 0] 82 0 82 2776
25 CIVIL CONTEMPT 3004] 0 29 134 163] 0 28 14 42 3125
26 CIVIL WRITS 86744] 0| 277 1712 1989 O 110, 1692 1802] 86931
27 RECRIMINATION PETITION o o © 0 of of o 0 0 0
28 CROSS OBJECTION 653] 0 0 6 6 O 1 0 1 658]
29 CIVIL REFERENCE 51 of 1 0 i1 of 0 0 0 6
30 CIVIL TRANS. APPLICATION 175] 0f 0O 43 43l of o M 41 177
31 &,IVIlILAI\Iﬁ‘IbL. APPLN. (WAKF g1l o 0 0 ol o 0 1 1 80
TOTAL (A)] 151917| 0] 634] 2799 3433| 0] 434 2484 2918 152432
CRIMINAL SIDE:-
1 MURDER REFERENCE 2l 0 0 of of O 0 0 2
2 CRIMINAL APPEAL 33875 0] 61 382 4431 0 19 91 110] 34208
3 CRIMINAL REVISION 12240 0 286 286 O 1 416 417 12109
4 CRIMINAL MISC. PETITION 25674 0O 0 957 9571 0 0| 785 785 25846
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 35071 0O 0| 1531 1531] 0 0 1528 1528 3510
(U/IS 438 & 439 CR.P.C))
6 CRIMINAL CONTEMPT 300 of 2 0 2l of o 0 0 32
7 CRIMINAL REFERENCE 4 o 0 0 of of O 0 0 4
8 HABEAS CORPUS 59 0] 62 0 621 0 71 0 7 50
9 CRIMINAL LEAVE TO APPEAL 880 0O 1 108 109] O 8 99 107 882
10 CRIMINAL WRITS 1438 0 17 177 194 Of 32| 187 219 1413
1 CRIMINAL REVIEW 1 0 0 0 of of O 0 0 1
TOTAL (B) 77710| 0| 143| 3441| 3584 0| 131] 3106] 3237] 78057
TOTAL (A+B)| 229627| 0] 777| 6240 7017| O] 565] 5590] 6155| 230489
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JULY, 2025

DISPOSAL CLOSING
S-No- il ::sx:?c:uss FB l:: TITUTs'gN TOoTAL| FB| DB sB| TOTAL|BALANCE
MISC. CASES .- 01.07.2025 31.07.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5115 0] 52 215 267] 0] 32 246 278 5104
2 |BAIL & STAY IN CRL.REVISION 4330 O 0 186 186 O 0 378 378 4138
3 [BAIL & STAY IN CRL.MISC.PET. 25688 0| O 856/ 856 O 0| 619 619 25925
4 |[BAIL&STAY IN CRL.TRAN. PET. & C 1514f 0o 0 150 150 © 0| 188 188 1476
5 |BAIL & STAY IN CRL.CONT.PET. of 0 0 0 0 O 0 0 0 0
6 [BAIL & STAY IN CRLLA 131 00 O 0 of o 0 2 2 11
F e B Mo G 1138 of o 69 69 o 1| 120 121| 1086
TOTAL (C) 37798 0| 52| 1476 1528 O] 33| 1553] 1586 37740
2 CRIMINAL TRANSFER 60] O 0 13 13| O 0 28 28 45
3 STAY IN HABEAS CORPUS 4 0 0 0 0 0 0 0 0 4
TOTAL (D) 6] of o 13 13 o] o 28 28 49
TOTAL (C+D) 37862| ol 52| 1489 1541 0| 33| 1581 1614] 37789
TOTAL (A+B+C+D) 267489] 0| 829 7729 8558| O 598 7171] 7769] 268278
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |[STAY IN I. T. APPEAL 471 00 O 0 o o 0 0 0 47
2 [STAY IN W.T. APPEAL / CUSTA 191 O 2 0 2] O 0 0 0 21
3 |STAYIN O. T. REFERENCE 104] O 1 0 1 0 0 0 0 105
4 |STAY IN S. T. REVISION 488 0| O 2 2l o 0 1 1 489
5 |STAY IN CIVIL IST APPEAL 5888 0 8 198 206 0 2 15 17 6077
6 |STAY IN CIVIL 2ND APPEAL 2348 0 0 59 59| O 0 64 64 2343
7 |STAY IN EXE. FIRST APPEAL 113l 0f O 4 4 0 0 0 0 117
8 [STAY IN EXE. 2ND APPEAL 22 0 0 0 of 0 0 0 0 22
9 [STAY IN C. M. APPEAL 10146 O 75 184 259 0| 52 79 131 10274
10 [STAY IN CIVIL REVISION 681] 0 0 41 41 O 0 78 78 644
11 |STAY IN CIVIL CONTEMPT 271 00 O 0 0 o 0 0 0 27
12 [STAY IN SPL. APPEAL (CIVIL) 25 0 0 0 0 0 0 0 0 25
13 |STAY IN CIVIL TRANS. APPLN. 168 0 0 42 42| 0 0 41 41 169
14 [STAY IN COMPANY CASES 21 0o O 1 11 0 0 0 0 22
15 |STAY IN SPL. APPEAL (WRIT) 2367| 0] 167 0 167] 0| 69 0 69 2465
16 [STAY IN WRIT PETITION | 62509 0| 138/ 1621| 1759 0| 77| 1276 1353 62915
TOTAL (E) 84973] 0| 391| 2152 2543| 0| 200| 1554] 175 85762,
2 CIVIL MISC. APPLICATIONS 4753 0 23 152 175 0] 46 294 340 4588
3 CIVIL MISC. CASES U/S-5 13535 0| 128/ 323 451 0| 80| 467 547] 13439
4 EXE. MISC.APPLICATION o oo o 0 o o 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 0 0 of 0 0 0 0 1
TOTAL (F) 18289] 0] 151 475 626] O] 126 761 887 18028
TOTAL (E+F) 103262] O] 542| 2627 3169 O] 326] 2315/ 2641 103790
TOTAL (C+D+E+F) 141124] 0| 594 4116] 4710 0] 359| 3896 4255| 141579
GRAND TOTAL (ATOF) 370751] 0]1371] 10356] 11727 0] 924 9486| 10410| 372068





{"type":"Imported Other","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Imported Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}



